’ l‘ricu of Papér

- iSINGH : Will the Minister of INDUS-
“TRIAL DEVELOPMENT be ‘pleased to
-state'*

' (a) whether the paper industry has
again demanded an upward revision of the
prices of paper and there is complete
_stagnation and near paper famine in the
coumx"y as a result thereof;

(b) if so, the action taken by Govern-
ment 1o stave off the industry’s attempt at
creating an artificial paper famine asa
retaliation ‘measure against Government's
refusal to accede to their demand for a
price risc; and

(¢) how and by what time this paper
shortage would be removed ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE.
LOPMENT (SHRI GHANSHYAM OZA):
(a) No, Sir. Some paper mills in West
Bengal owing to the special eircumstances
prevailing thcre have, however, represen-
ted their case for an increase. There is
somc shortage of paper ‘in the country
which is not on account of the above
mentioned demand for rise in paper prices
but due to the gap between the overall
production and thc demand for paper in
the country. '

(b) Govm;ment' have set up an Ad-
hoc - Committee on the Paper Industry
which keeps constant watch and takes
appropriate aetlon on the producuon and
Prices. of paper and also’ neea to the equi-
table - distribution of. paper amongst . the
vanous consumer sectors. o

(o} ‘All out el!'oru ‘dfe: bcmz made to
_increue pnper production “through- - &
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hounsmg for creaﬁon of additwna! oapcg 5
city in : the’ e:ustmg miusasweliasm-
blishment of new paper mitls i in -the pﬂ\mc

"and in the public sectors. A Public’ Sector -
Corporation has been set up with this: end o

in view. It is expocted that the supply

position of paper will gradually, improvc'
due to these measures,

Death of a Mcchanic at high-powered. - -
Trausmitter site at Khampur, Delbi - -
2337. SHRI JAGDISH CHANDRA ' .
DIXIT : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state : o
(a) whether any Committee 'has'be?n v
sct up by Government to probe info the
sudden death of a Mechanic at the htgh
powered transmitter site at Khampur,
Delhi due to alleged negligence of some
Engineers; o

{b) if so, its constitution and terms of
reference: and

(¢c) the time by which it is hkely to
submit its report to Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATIGN AND
BROADCASTING (SHRIMATI NAN.
DINI SATPATHY) (a): Yes, Sir. _ o

(b) and'(c). A copy of the Govérn-
ment’s Resolution containing the compo-
sition of the Committes, its terms of.
reference and the time likely tobetqkeq
by it in submitting its report is laid. on
the Table of the House. [Placed in Library. o
See No. LT—1191/71]} ‘
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2338. SHRI JAGDISH CHANDRA .~

DIXIT : Will the Minister of INFORMA="

TION AND BROADCAST!NG be pw L
to state :

-{a) whatherﬂmc ‘are’ persfmm mm- -






